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Newtealand International Women’s 
Hockey Tournament

718. SIIR1R K.AHANAPALl ( Will 
the Ministei Of i m ' t A i i o N  a n d  
SOCIAL W1LIAR1 (SHIKSHA VUR 
SAMAJ kALAYAN MANTRl) he pleased 
to state

(a) whethei India has withdrawn its 
entiy from the Newzealand International 
Women’s Hockey Tournament to be held 
in Auckland in August this year , and

(b) ti so, the reasons therefoi }

THE D fcP U n MINISTER IN THE 
MINISTRY Or fcDUCAHON AND 
SOCIAL WEL1 ARE (SHIKSHA AUR 
SAMAJ KALYAN MANTRALAYA 
MEN UP-MANTRI) (SHRI K S> RAMA- 
SWAMY) (a) and (b). The AH India 
Women’s Hockey Association has with
drawn its entry from the New Zealand 
Internafional W omens Hockey Tourna- 
ment The Association has decided to 
withdraw their entry m view ot 
South Africa’s participation in this 
Tournament

Constitution ol New Boards for 
Nationalised Banks

719 SHRI R. KADANAPALLl :
SHRI C. CII1TTIBABU !

Will the Minister of FINANCE 
(VlfTA MAN I HI) be pleased to siatc

(a) whether Government have dccided 
to have new Boards for the nationalised 
banks in the country

(b) whether the nominations to the 
Boards have been completed , and

(c) if so, the del uls thereof

THE MINISTER OF FINANCE 
(VtTTA M \NTR1) (SHRI YESHWANT. 
RAO < H AVAN) • (a) to (c) The l»i<t
Boferd of Directors were constituted On 
18th July. 1970 in respect of all tbe 
14 nationalised banks. The names of the

members o f the Boards o f Directors are 
given m the statement laid on the Table 
nf the House [P lated in Libratv. See 
No LT—244/71] The question ot consti
tuting broad'based Boards of Directoio 
for the 14 nationalised banks in accord- 
ance with the scheme lramed undei 
Section 9 of the Banking ( ompames 
(Acquisition andTiansfer of Undertakings) 
Act, 1970 is under consideration of the 
Government

Demands of the Ev.icue tenents evictcd
from the site foi Cochin Shlpjard, 

kerala

720 SHRI M X. KR1SHNAN Will 
the Minister ol SHIPPING AND 
TRANSPORT (NAUWAHAN AUR 
PAR1WAHAN MANTRl) be pleased to 
State

(a) whether the attention of Govern
ment has been drawn to the demand made 
by evacuee tenants, who had been evicted 
fiom the site for Cochin Shipyaid, Kerala, 
for irerenMng ichabilitation faci
lities and if so, the details theieof ,

(b) whethei Government have received 
any memorandum of representation from 
the evacuees with regard to this ,

(c) whethei Government lio jo se  to 
rrovide adequate rehabilitation facilities to 
them , and

(d) if ro t  the reasons thcreft i 7

THF MINISTER 01 PARI IAMFN* 
TARY AFFAIRS, AND SHIPPING & 
TRANSPORT (SANSD1YA KARYA 
TATHA NAUWAHAN AUR PAR1WAHAN 
MANTRl) (SHRI RAJ BAHADUR) .
(a) No, bu. The rehabilitation of 
evacuee tenants is a matter for tbe State 
Gcnernment of Kerala to considei 
Theiefore, the question of riovidm g 
increasing rehabilitation facilities to them 
by the Central Government docs not arise.

(b) to (d). No men orundum o f re- 
presei tation from the evacuee tcrcnts has 
been received in this connection A sum 
of Rs. 1,^3,200/- for payment on account
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o f  enhanced cqenpeusaiion payable to the
kMdifcuteppakar* under the provisions of 
the Kerala L«nd Reforms Act was made 
available to the State Government recent
ly. The “ Un-employec’s Association of 
Shipyard Evicted People Cochin’*, how
ever, submitted a Memorandum seeking 
assistance in regard to direct appoint, 
ments. In this regard it is understood 
that to the extent possible and subject to 
their being otherwise suitable, the evictces 
from the shipyard site will be given 
prcl'ereticc by the Employment lixclumgc 
in forwarding names to the Projcct Orga
nisation. in fuel some cvictces have 
already been recruited and appointed in the 
shipyard.

Demand for Increase in Project Allowance 
by the Tut i cor in Harbour Project 

Workers’ Union

721. SHRI DASAR \T ! I \  DEB : Will 
the Minister of SHIPPING AND 
TRANSPORT (NAUWAHAN AUR l’ARt- 
WAHAN MANTRI) be pieced to state :

(a) whether Government have received 
any memorandum from the Tuticorin 
Harbour Project Workers' Union demand
ing increase in Project Allowance ;

(b) whether any steps have been taken 
by Government to meet their demands ; 
and

(c) if so, the details thereof ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS, SHIPPING & TRANS
PORT ( SANSAOIY A KARYA TATHA 
NAUWAHAN AUR PARIWAHAN 
MANTRI) (SHRI RAJ BAHADUR) :
(a): Yes. A representation was receiv
ed fiom t/h# Tuticorin Harbour Project 
Aluvalar Sangam, Tuticorin in ' Match, 
W tt for restoring the project allowance 
which was reduced to  5% Of pay from 
l A . \ m  from the original rale o f 10%  of 
lay.

(b) and (c). Project allowance is 
t ^ n d e d  ,;o «fOWJp<;0$»̂  the employees for

the absence of basic amenities in large 
scale construction projects. With the 
gradual provision of the basic amenities, 
the intention is also to reduce the Quantum 
of project allowance and it is to be 
ultimately abolished with the provision of 
complete amenities. Basic amenities like 
staff quarters, rail approach roads, water 
supply ctc. have now been provided in the 
Tuticorin Project area. Other amenities 
including availability of commodities at 
fair price have also been provided. 
Originally, the project allowance was 
sanctioned with effect from 1.5.1964. The 
Project allowance was reduced with effect 
from 1.4. WO sincc some of the amenities 
had been provided.

Institutions Receiving American Aid

722. SHRI DASARATHA DEJJ : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE (SHIKSHA AUR 
SAMAJ KALYAN MANTRl) be pleased to 
state :

(a) the total number of Institutes of 
higher education and research which have 
received American Governmental and 
private aid iu Delhi from April, 1968 to 
to 31st March, 1971 ;

(b) the details thereof ;

(c) whether Government have taken 
any steps to control and check the use of 
the funds ; and

(d) if not, the reasons thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHIKSHA AUR 
SAMAJ KALYAN MANTRA LAY A MEN 
UP-MANTR1) (SHRI D.P. YADAVA) :
(a) to (d). The information is being 
collected and will be laid on the Table of 
the Sabha in due course.

Orders placcd for two ships with 
British Shipyard

723. SHRI SAMAR MUHHERJEE : 
S v iu fe M in is t0r:^>f:SHlFl^<jl A!?D TRA
NSPORT (NAUWAHAN AUR iW lW A - ■ v-.;-;




